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Cut Motions Nos 9 to 14 and 22 to 53
were put and negatived.

(Interruptions)

MR. DEPUTY-SPEAKER : The
question is :

““That the respective sums not
excceding the amounts on Revenue
Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the President
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out of the Consolidated Fund of
India 70 complete the sums nec.ssary
to defray the charges that will come
in course of payment during the
year ending 31st day of March,
1985, in respcct of the heads of
Demands entered in the sccond
column thereof against Demands
No. 71 and 72 relating to the
Ministry  of Law, Justice and
Company Affairs’.”

The motion was adopted.

Demands for Grants, 1984-85 in respect of the Ministry of Law, Justice

and Company Affairs voted by Lok Sabha

No. of Name of Demand Amount of Demand for Amount of Demand
Demand Grant on account voted for Grant voted by
by the House on 14th the House
March, 1984
1 2 3 4
Revenue Capital Revenue Capital
Rs. Rs. Rs. Rs.
MINISTRY OF LAW, JUSTICRE
AND COMPANY AFFAIRS
1. Ministry of Law, Justice
and Company Affairs 12,47,33,000 17,000 62,36,64,000 83,000
72. Administration of Justice 20,91,000 79,56,000

12.22 hrs.

DEMANDS* FOR GRANTS
(GENERAL), 1984-85—CONTD.

Ministry of Agriculture, Ministry of
Rural Development and Ministry of
Irrigation

MR. DEPUTY-SPEAKER : The
House will now take up discussion and
voting on Demand Nos. 1 to 8 relating
to the Ministry of Agriculture,
Demand No. 76 relating to the
Ministry of Rural Development and
Demand No. 67 relating to the
Ministry of Irrigation for which 12
hours have been alloted. (Interruptions)

* Moved with the recommendation
of the President,

Hon. Members present in the
House whosc cut motions to the
Demands for Grants have bcen circua
lated may, if they desire to move
their cut motions, send slips to the
Table within 15 minutes indicating the
serial numbers of the cut motions they
would like to move. (Interruptions)

Lists showing thc serial numbers
of cut motions treated as moved will
be put up on the Notice Board shortly.
In case any Member finds any
discrepancy in the lists he may kindly
bring it to the notice of the Officer at
the Table without delay. (Inrerruptions)

Motions moved :

““That the respective sums not
excceding the amounts on Revenue
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Account and Capital Account
shown in the fourth column of
the Order Paper be granted to the
President out of the Consolidated
Fund of India o0 complete the
sums necessary to defray the
charges that will come in course
of payment during the year
ending 31st day of March, 1985,
in respect of the heads of
Demands entered in the second
column thereof against Demands
Nos. 1 to 8 relating to the

3 3

‘Ministry of Agriculture’.

“That the
exceeding the
Revenue Account and  Capital
Account shown in the fourth
column of the Order Paper be
granted to the President out of
(h> Consolidated Fund of India to
complete the sums necessary to
defray the charges that will come

respective sums not
amounts on
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in course of payment during the
year ending 31st day of March,
1985, in respcct of the heads of
Demand entered in the second
column thercof against Demand
No. 76 relating to the ‘Ministry
of Rural Development’.””’

““That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account
shown in the fourth column ef
the Order Paper be granted to the
President out of the Consolidated
Fund of India fo complete the
sums nccessary to defray the
charges that will come in course
of payment during the year ending
31st day of March, 1985, in
respect of thc¢ Heaeds of Demand
entcred in  the second column
thereof against Demand No. 67
relating to the ‘Ministry of
Irrigation’.”
(Interruptions)

Demands for Grants, 1984-85 in respect of the Ministry of Agriculture
submitted to the vote of Lok Sabha

No. of Name of Demand Amount of Demand for Amount of Demand
Demand Grant on account votcd for Grant submitted
by the House on 14th to the vote of the
March, 1984 House
1 2 3 4
Revenue Capital Revenue Capital
Rs. Rs. Rs. Rs.
MINISTRY OF
AGRICULTURE
1. Department of
Agriculture ;
and Cocupceration 72,07,000 — 3,60,35,000 —
2. Agriculture 18,57,29,000 301,47,97,000 91,86,12,000 908,98,83,000
3. Fisheries 3,75,90,000 1,66,98,000 18,79,47,000 8,34,87,000
4. Animal Husbandry
and Dairy Deve-
lopment 25,34,05.000 9,73,52,000 126,70,27,000 38,67,58,000
5. Yorest 8,55,29,000 13,29,000 42,76,46,000 66,45,000
6. Cooperation 1,32,17,000 52,56,04,000 6,60,83,000 262,80,21.,000
7. Department of
Agricultural Rescarch
and Education 12,93,000 —_ 64,62,000 —
8. Payments to Indian

Council of Agri-
cultural Research 22,40,07,000 -

112,00,32,000 —
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Demand for Grant, 1984-85 in respect of the Ministry of Rural Development
submitted to the vote of Lok Sabha

No. of Name of Demand Amount of Demand for Amount of Demand
Demand Grant on account voted for Grant submitted
by the House on 14th to the vote of the
March, 1984 House
1 2 3 4
Recvenue Capital Revenue Capital
Rs. Rs. Rs. Rs.

MINISTRY OF RURAL
DEVELOPMENT

76. Ministry of Rural
Development 156,39,76,000 2,96,000 781,98,82,000 14,78,000

Demand for Grant, 1984-85 in respect of the Ministry of Irrigation submitted
to the vote of Lok Sabha

No. of Name of Demand Amount of Demand for Amount of Demand

Demand Grant on account voted for Grant submitted
by the House on 14th by the vote of the
March, 1984 House
1 2 3 4
Revenue Capital Rcevenue Capital
Rs. Rs. Rs. Rs.

MINISTRY OF IRRIGATION

67. Ministry of
Irrigation 23,74,18,000 5,60,36,000 112,72,91,000 11,49,79,000

(Interruptions) import huge quantities of oil from

SHRL M. RAM GOPAL REDDY other countries. The production of
(Nizamabad) : Mr. Dcputy Speaker, oilseeds in our country should be
Tt is indeed a matter of great satis- improved by employing modern means

faction that therc is a general improve- of 1lgflcu}turc llkf: sowing quality
ment in the production of foodgrains seeds, using fertiliser, weeding the
in the country fields in proper time and provision of

irrigation facilities. It should be made
obligatory on the part of farmer to
produce oilseeds along with the other
crops in the field.

I congratulate the hon. Minister

of Agriculture on our country
achieving a record production of

drought in some parts. cher. before Government that sugar production is
our country attained such a high level going down day by day. From 84 lakh
of production in foodgrains. tonnes, sugar production has gone

down this year to 65 lakh tonnes.
But the production of oilseeds is
not upto the mark and we coutinue to Such a steep fall in sugar
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production never took place and if the
same policy of the Government of
huge releases and non-payment of
canec price continues, [ am afraid, we
will go back to the days when the
production of sugar was only 38 lakh
tonnes. Due to scarcity of production,
sugar was sold at the rate of Rs. 10
15/- a KG. Such a situation will have
its adverse effect on our whole
economy.

As such, I request the Govern-
ment of India to give more incentives
to sugar factories so that they may
pass them on to the cane growers.

If this is not done¢, I am sure
that production of sugar will go down
graduoally and India would become a
dcficit cane producing country.

wild life is on the dccline in our

country. The population of tigers and
lions is depleting though the Govern-
ment is5 making efforts to increase
their numbers. Shooting of wild
animals should be totally banned. No
man with a rific in hand should be
allowed to enter any forest. Stringent
punishment should be meted out to
poachers.

The land is being denuded of
forests especially in Andhra Pradesh
in spite of the directive of the Central
Government to prescrve forests.

The Andhra Pradesh  Chicf
Minister Shri N.T. Rama Rao does
not know ccology. He is simply trying
to ridicule the Central Government
for putting a ban on cuttiog the trees.
I am afraid, if the Chief Minister is
allowed to continuc this policy, he
would convert the entire area of
Andhra Pradesh into a desert. The
reason for the loss of fertility of the
soil is that it is deprived of green
manure for want of forests on the
land. We are using inorganic ferti-
lisers instcad of grecen manure. This
will spoil the fertility of the land
still further in the long run.

Rayalaseema has already become
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a drought-stricken area by denudation
of land of its forest wealth and very
soon the entire Andhra Pradesh may
be engulfed by drought and famine.

I would, thercfore, request the
Minister of Agriculture to issuc a
stern warning to the Chief Minister of
Andhra Pradesh in this regard.

(Interruptions)

MR. DEPUTY-SPEAKER : Until
order is restored in this part of the
House, I am not going to hear anything
from there.

SHRI BHOGENDRA JHA
(Madhubani) : I beg to move : :

“That the D.mand under the
Head ‘Dezpartment of Agriculture and
Cooperation’ b2 reduced by Rs. 100.”°

[Need to modernise the rice mills
at Jayanagar and milk processing
plant at Madhipur in Bihar.] (1)

“That the¢ Demand under the
IHead ‘Department of Agriculture and
Cooperation’ be reduced by Rs. 100.”

[Failure to ensure enforcement of
money-lending, debt-relief and
dcbt-cancellations laws.] (3)

under the
reduced by

“That ths Demand
Head ‘Agriculture’ be
Rs. 10U 7

[Need to provide funds for goat
breeding in Jalay block in
Darbhanga district of Bihar.] (7)

““That the Demand under the
Head ‘Agriculture’ - be reduce by
Rs. 100.”

[Need for funds for housing for
goat breading units in Madhubani
district of Bihar.] (8)

““That the Demand undzr the Head
‘Agriculture’ be reduced by Rs. 100.”

[Need for financing goat breeding
units run by sevoral youths
formally trained about 2 years
ago in village Ehhaparari under
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Khajoli block within Madhubani
Regional Rural Bank Areca.]l (9)

“That the Dcmand under the
Head ‘Agriculture’ be reduced by
Rs. 100.”

[Need to provide funds for

poultry farms run by (trained
uncmployed youth already trained
more than two ycars back in
Madhubani district of Bihar.] (10)

“That the Demand
Head ‘Agriculture’ be
Rs. 100.”

under the
reduced by

[Need for exempting the farmers
and other weaker sections from
payment of interest for the
sanctioned subsidies in the districts
of Madhubani, Darbhanga and
other districts in Bihar.] (11)

““That the Demand under the
Head ‘Agriculture’ be reduced by
Rs. 100.”

[Need to return the amounts of
interest to the farmers already
charges for subsidies.] (12)

““That the Demand under the

Head ‘Fisheries’ be reduced by
Rs. 100.”
[Need to promote fisheriecs on

modern lines, particularly in the
numerous tanks in the villages and
dead river bceds in North Bihar.]
(27)

““That the Demand under the
Head ‘Animal I{usbandry and Dairy
Development’ be reduced to Re. 1.

[Failure to ensurc starting of
poultry, piggery goat breeding an
dairy farming on modern lines in
every block of Bihar.] (28)

“That the Demand under the
Head ‘Animal Husbandry and Dairy
Development’ be rcduced by Rs. 100.°°

[Necd to ensure proper treatment
of goats in Benipatti and Bisfi
blocks of Madhubani and Jaley
block of Darbhanga district in
Bihar.] (29)
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““That the Demand under the
Head ‘Animal Husbindry and Dairy
Development’ be reduced by Rs. 100.”

[Nced for providing facilities and
monetary assistance for dairy
farming, poultry, piggery and
goat breeding on modern lines
among the uncmploycd youths
from the poorer sections under
the self-employment schemes.]
(30)

““That the Demand under the
Hecad ‘Forest’ be reduced by Rs. 100.”

[Need of planting mage, cocount,
and other trees along thc railway
lincs, roads and canals in the
country.] (31)

‘““That the Demand under the
Hz2ad ‘Cooperation’ be reduced by
Rs. 100.”

[Need to start cooperative fruit
processing industries in Madhu-
bani, Darbhanga and Oini In
Bihar.] (32)

““That thc Demand under the
Head ‘Cooperation’ be rcduced by
Rs. 100.”

[Need to form separate  co-
operatives for agricultural
labourcers and muarginal farmers
in every panchayat.] (33)

“That the Demand
Head ‘Agriculture’ be
Re. 1.”

under  the
rcduced to

[Failure to ensure excavation of
all the Statec owned water tanks
in Madhubani, Darbhanga and
other district of Bihar to develop
fishcries and makhana production
on Modern lines.] (170)

““That the Decmand under the
Head ‘Fisheries” be reduced by
Rs. 100

[Failure to ensure excavation of
all the State owned water tanks
in Madhubani, Darbhanga and
other districts of Bihar to develop
fisheries and makhana production
on modern lines.] (195)
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“That the Demand under the
Head ‘Department of  Agricultural
Research and RBducation’ be reduced
by Rs. 100.”

[Need of resea:ch and widespread
propagation of Paharia Dal which
is richer in protein contents than
thin Soyabeen.] (34)

“That the Dcmand under the
Head ‘Payments to Indian Council of
Agricultural Research’ be reduced by
Rs. 100.”

[Need of concentrating — on
rescarch on new and Dbetter
varieties of pulses and oilseeds.]
(35)

SHRI T. R. SHAMANNA
(Bangalore South) : 1 beg to move :

“That the Demand under the
Head ‘Ministry of Agriculture’ be
reduced by Rs. 100.”

[Need to give bonus to farmers
whose yield is more than the
target fixed.] (17)

““That the Demand under the
Head ‘Ministry of Agriculture’ be
reduced by Rs. 100.”

[Need to take effective steps to
make agriculturc a profitable
industry.] (18)

““That the Demand under the
Head Ministry of Agriculture’ .;be
reduced by Rs. 100.%”

[Need to propogate mixed farmmg ]

(19)

‘”That ‘the’ Demand mdcr the
Hdad ' ‘Ministry of Agucult.ure be
redueed by Rs. 100.”

[Need to wse jmore nop-chemical
‘manure for, ageiculture.] (20) JH

““That the  Demand " under *the
. ead Mn;ustry of Agriculture’ be
Py ;gduped by, Rs IOQ,”I_ |

“iatifNeed to/'give remunerative prices
"ot agrlcultural producel} (1)
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SHRI R. L. P. VERMA
(Kodarma) : I beg to move :

““That the Demand under the
Head ‘Agriculture’ be reduced by
Rs. 100.” ’

[Need to achieve self-sufficiency
in food production.] (142)

‘.‘:[hat the Dcmand under the
Head ‘Paymecnts to Indian Council of

Agricultural Research’ be reduced by
Rs. 100.”

[Need to remave frustration and
stagnation among scientists in
ICAR and its institutes and to
create a congenial atmosphere
for the working scientists.] (143)

“That the Demand under the
Head ‘Payments to Indian Council of
Agricultural Research’ be reduced
by Rs. 100.”

[Nced to provide an independent
machinery at the Government
level to redress the grievances of
ICAR scientists.] (144)

“That the Demand under the
Head ‘Payments to Indian Council of
Agricultural Rescarch’ be rcduccd’ by
Rs. 100.”

[Need to 'formulate a: 'aniform

promotion peolicy for the ICAR

scicntists in the five' yearly
. assessment scheme.] (143)

““That the Dcmand ulhder the

Head 'Paymgnts to Indian Council of
Agricultural  Research’ be (mdu\cf:d by

Rs IOG 3

[Need to take approprlate action
'. against thOs«.' indicted ' in the
Supreme  Court” fudgement  in
ICAR.] (146)’ TR

1]

AT it £ e Déiad Vatlder the
Head ‘Payment to Indian Coun@il of
AgncE‘JurallResearch’ be reduced by

'flsl

ziniM° | JH
[Nced for an affective. indepgn=
dent machinery to redrcss the
iingrievancesturns of -1y dgligultural
(deientists J (147001 211 10
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““That the Demand under the
Head ‘Payment to Indizn Council of
Agricultural Research’ be reduccd by
Rs. 100.” '

[Need for a thorough probe into
working of ICAR and its institutes
by a high level Parliamentary
Committee.] (148)

““That the¢ Demand under the
Head ‘Payments to Indian Council of
Agricultural Rescarch’ be reduccd by
Rs. 100.”"

[Necd to implement the Supreme
Court judgement on ICAR.] (149)

‘““That the Demand under the
Hcad ‘Payments to Indian Councili of
Agricultural Research’ be reducced by
Rs. 100.”

Need to weed out corrupt
practices in agricultural research
and for manipulating awards

without achievements and to take
action against those indulging in
such practices.! (150)

“That the Decmand under the
Head ‘Department of Agriculture and
Cooperation’ be reduced to Re, 1.”

[Failure to setup a goat and
sheep breeding and research
centre at Ganvan-Tistri in
Parasnath hilly arca of Chhotanag-
pur.] (151)

““That the Demand under the
Hcad ‘Department of  Agriculture
and Cooperation’ be reduced to Re 1.”

[Failure to set up a rabbit
breeding and research centre at
Koderma in (Bihar).] (152)

SHRI BHOGENDRA JHA : I beg
to move .

“That the Demand under the
Head ‘Ministry of Rural Development’
be reduced to Re. 1.”

[Failure to ensure implementation
of the land ceiling laws.] (1)
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““That the Demand under the
Head ‘Ministry of Rural Development’
be reduccd to Re. 1.

[Failure to clear for President’s
assent the West Bengal land
Reforms (Amendment) Bill.| (2)

“That the Dcmand under the
Head ‘Ministry of Rural Development’
be reduced by Rs. 100.”

[Necd to ensure cnforcement of
tenancy laws and protecting the
interests ¢f share-croppers and
tenants.] (3)

“That the Demand und:r the
Head “Ministry of Rural Development’
be reduced by Rs. 100.”?

[Need to connect Bisfi, block
headquarter to its sub-divisional
headquarter Bennipati via ‘Passomi
Baron in Madhubani district of
Bihar by rcad under R.L.E.G.P.]
(4)

“That the De¢mand under the
Head “Ministry of Rural Development’
be reduced by Rs. 100.”

[Need to  connect Kakaroul-
Nersam-Jagban under Bisfi
block, Narar Chowk-Basopatti

under Basopatti block and Bhajauti
Simli-Champa-Chhatauni in
Madhubani district of Bihar by
read under R.L.E.G.P.] (5)

“That the Demand under the
Head ‘Ministry of Rural Dcvelopment’
be ruduced by Rs. 100.”

INeed to conncct Khirma in
Darbhanga district with Bisfi
Khangraitha and Passomi under
Bisfi block in Madhubani district
in Bihar by read under R.L.E.G.
P.] (6)

“That the Demand under the
Head ‘Ministry of Rural Development’
be reduced by Rs. 100.”

[Necd to connect Uchaitha
block under Bennipatti block with
Trimochan and Shahaghat
pnder Madhawapur  block in



D.G. (Genl.).
’84-85-Min of Agrl.-Min
of R.D., & Min of Irrgn.
Madhubani district of Bibar by
read under R.L.E.G.P.] (7)

421

“That the Demand unde: the
Head ‘Ministry of Rural Development’
be reduced by Rs. 100.”’

[Nced to give work to the agri-
cultural labourers’ co-operative
societies in Madhubani and
Darbhanga districts of  Bihar
under R.L.E.G.P.] (8)

“That the Demand under the
Head ‘Ministry of Rural Developmant’
be reduced by Rs. 100.”

work of
Bihar

[Need to undertake the
digging tanks in Ncrth
under R.L.E.G.P.] (9)

“That the Dcemand under the
Head ‘Ministry of Rural Development’
be rcduced by Rs. 100.”

[Nced for subsidising and popu-

larising hand-run (BAWA)
pumping scts.] (10)
“That the Demand under the

Head “Ministry of Rural Development’
be reduced by Rs, 100.”’

[Need for immediete payment of
the sanctioned subsidy by
D.R.D.A., Madhubani, Darbhanga
and other districts of Bihar.] (11)

“That the Demand under the
Hcad ‘Ministry of Rural Development’
be rcduced by Rs. 100.”

(Need for granting subsidy for

tubewclils of pucca earthern
boring pipes working in
Mauanjachchi, Benipur, and other
blocks of 'Darbhanga and
Madhubani districts of Bihar.]
(12)

“That the Demand undei the

Head ‘“Ministry of Rural Development’
be rcduced to Re 1.7

[Failure to initiate Rural Land-

less Employment Guarantee
Projects in Bihar up till now.]
(21)
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SHRI T.R. SHAMANNA : I beg

to move :

“That the Demand undcr the
Head ‘Ministry of Rurai Dcvelopment’
be reduced by Rs. 100.”

[Need to take steps to make land
reforms successful.] (13)

“That the Domand under the
Head ‘Ministry of Rural Development’
be reduced by Rs. 100."

[Need to make Panchayat a mini-
village Government.] (14)

“That the Decmand under the
Head ‘Ministry of Rural Development’
be reduced by Rs. 100.”

[Need to takc steps to check
fragmentation of land.] (15)

“That the Demand under the
Head ‘Ministry of Rural Development’
be reduced by Rs. 100.”

[Need to start more agro-based
industries in rural areas to check
exodus of rural population to
urban areas and to improve the
economy of rural areas.] (16)

“That the Demand under the
Head ‘Ministry of Rural Development’
be reduced by Rs. 100.”

[Necd for early completion of
the drinking water schemes in
rural areas.| (17)

“That the Demand under the
Head ‘Ministry of Rural Developmant’
be reduced by Rs. 100.”

[Neced to build more rural roads
to link villages.] (18)

“That the Demand under the
Head ‘Ministry of Rural Development’
be reduc:d by Rs. 100.”

[Need to grow more useful trees
in rural areas.] (19)

SHRI BHOGENDRA JHA : I beg
to move : ’

“That the Demand under
Head ‘Ministry of
reduced to Re. [.”’

the
Irrigation’ be
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[Failure to secure approval of
Nepal forspecedy completion of
multi-purpose dams over rivers
Kosi, Karauli, Bagmati, Rapti,
Pancheshwar and Kamla.] (1)

“That the Demand under the
Head ‘Minisiry of [Irrigation’® be
reduced by Rs. 100.”

[Need of subsidising and popu-
larising earthen Irrigational tube-
wells manufactured in  village
Ijarahata under Manjahehi block
within Darbhanga district  of
Bihar.] (2)

“That the Demand under the
Head ‘Ministry of lrrigation’ be
reduced by Rs. 100.”

[Necd to subsidise and popularise
thc hand-operated pumping scts for
irrigational purposes.] (3)

“That the Demand under the
Head ‘Ministry of Irrigation’ be
reduced by Rs. 100.”

[Need for popularising combined
carthern tube-wells and hand-
operated pumping sets in Bihar
for small and marginal farmer
and agriculture labourers.] (4)

“That the Demand under the
Head ‘Ministry .of Irrigation’ be
rcduced by Rs. 100.”

[Need for installing hand-operated

pumping sets  for irrigation
purposcs in Bihar.] (5)

‘“That the Demand under the
Head ‘Ministry of Irrigation’ be
reduced by Rs. 100.””

[Necd to expedite the construction
of multi-purpose dam on river
Kosi at Barahkshetra to generate
3300 M.W. of hydel power.] (6

“That the Demand under the
Head ‘Ministry of Irrigation' be
reduced by Rs. 100.”

(Need to construct a multis
purpose dam at Nunther to
generate cheap hydel power.] (7)
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““That the Demand under the
Head ‘Ministry of Irrigation’ be
reduced by Rs. 100.”

(Necd for constructing a sluice
gate and channels from river
Bachcha-raja near village Janki
under Basepatti block in Madhu-
bani district of Bihar.] (8)

““That the Dcemand
Head ‘Ministry of
reduced by Rs. 100.”

under the
Irrigation’” be

[Nced of converting Adhawara
flood control scheme in Bihar
into flood control-cum-irrigation
project.] (9)

“That the Demand under the
Hcad ‘Ministry of lrrigation’ be
reduced by Rs. 100.”

[Need for linking Adhawara and
Bagmati project in Bihar with the
multi-purpose dam project in
Nepal to make them more
effective.] (10)

“That the Demand
Head ‘Ministry of
reduced by Rs. 100."

under the
Irrigation®  be

[Need for connecting river Dhons-
Bagmati from Karaharaghat to
Seelighat in Benipatti block in
Madhubeani district of Bihar.] (11)

““That the Demand under the
Hecad ‘Ministry  of Irrigation’ be
reduced by Rs. 100.”

[Need for correcting th: unnatural
southward curve of the western
Kosi canal to thc west of river
Kamla in Madhubani district of
Bihar.] (12)

“That the Demand
Head ‘Ministry of
reduced by Rs. 100."

under the
Irrigation’ be

[Need to pay compensation based
on prevalent market prices for
the land acquired for the western
Kosi canal in Madhubani district
of Bihar.] (13)
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“That the Demand under the
Head ‘Ministry of Irrigation’ be
reduced by Rs. 100.”

[Need of constructing cmbank-
ments with sluice-gates on both
sides at Akasharghat and Balaha-
ghat on Dhons-Bagmati frivers in
Madhubani district of Bihar.] (14)

‘““That the Demand under the
Head ‘Ministry of Irrigation’ be reduced
by Rs. 100.”

[Need of finalising talks with
Nepal Government for multi-
purpose dam over river Kosi at
Barakhshetra.} (15)

“That the Demand under the
Head ‘Ministry of Irrigation’ be
reduced by Rs. 100.°’

[Need of constructing multi-
purpose dams over rivers Kamla
at Sisapani and over Bagmati at
Nunther.] (16)

““That the Dcmand under the
Head ‘Ministry of Irrigaiion’ be
reduced by Rs. 100.”

[Need of constructing multi-
purpose dams over rivers Marnali,
Pancheshwar and Rapti.] (17)

“That the Demand under the
Head ‘Minister of Irrigation’ be
reduced by Rs. 100.”

[Need for completing western
Kosi canal on schedule.] (18)

“That the Demand under the
Head ‘Ministry of Irrigation’ be
reduced by Rs. 100.”’

[Need for constructing sluice-gate-
cum-bridges at Muraitha and
Hariharpur-Kaligaon across river
Khiroi in Darbhanga district.] (19)

“That the Demand
Head ‘Ministry of
reduced by Rs. 100.”

[Need of providing drainage
system in the water-logged land.
under Jogiara, Jaley and Shashipur

under the
Irrigation’ be
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Gram Panchayat in Darbhanga

district of Bihar.] (20)

SHRI T.R. SHAMANNA : I beg
to move :

““That the Demand under the
Head ‘Ministry of  Irscigation” be
reduced by Rs. 100.”

[Need to complete specdily the
irrigation projects by providing
more funds.] (23)

. ““That the Demand under the
Head ‘Ministry of Irrigation’ Dbe
reduced by Rs. 100.”

[Need to make river valley

projects viable.] (24)

““That the Deéemand under the
Head ‘Ministry of Irrigation’ be
reduced by Rs. 100.”

[Necd to desilt the reservoirs of
irrigation projects.] (25)

“That the Demand under the
Head ‘Ministry of Irrigation’ be
reduced by Rs. 100.””

_[Need to give priority to small
and medium [rrigation projects.]
26)

“That the Demand under the
Head ‘Ministry of Irrigation’ be
reduced by Rs. 100.”’

[Need for early settlement of all
river water disputes.] (27)

‘““That the Demand
Head ‘Ministry of
reduced by Rs. 100.”

under the
[trigation” be

[Need to give priority in allotment
of funds to backward low potential
Irrigation areas.] (28)

SHRI R.L.P. VERMA : I beg to
move :

“That the Demand under the Head
‘Ministry of irrigation be reduced to
Re.1”

[Fa_ilure to provide funds for
irrigation of all the cultivable
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lands through lift and medivm
irrigation  schemes in Chhota-
nagpur.] (102)

““That the Demand under the
Head ‘Ministry of Irrigation’ be
reduccd to Re. 1.7

[Failure to cuanccl Upper Sakri
Rescrvoir  Project  and Tilliay
Dhadhar Diversion Scheme and
to utilise the amount sanctioned
therefor to start smull schemes in
Chhotanagpur.] (103)

MR. DEPUTY-SPEAKER :  Shri
Bheravadan K. Gadhavi  will now
spcak.

SHRI BHERAVADAN K.
GADHAVI (Banaskaitha) @ Mr.
Deputy-Speaker, Sir, 1t is very unfor-
tunate that the prophecy that Lord
Curzon made a long timec back that the
Indian agriculture is a gamble in mon-
soon has still not ccased to be so.
It is creditable —the credit goces to the
agriculturists and it has beon accepted
by the Government in the present Bud-
get  also—that  the agricultural
production has tak:n the economy out
of the woods. But on the part of the
Government, 1 feel, greater efforts and
attention and c¢mphasis need to be
exerciscd in the sphere of agriculture.
Presently when we examine the agri-
cultural product.o1  vis-a-vis the
important factor of it igation, it causes
a little dismiy because millions and
millions of cusecs of water is still
going down the sca. For example, the
Narmada. Pandit Jawaharlal Nehru
laid the foundation stone in 1964, but
gtill the project has not been comple-
ted, and it is stated that it will be
completed within the next decade. Can
we really afford to have such delays in
implementation ? There may be
economic problems, there may be
financial stringencies, but when we
consider that our economy is mainly
based on agriculture, then topmost
priority in tapping the resources of
water necds to be given, and I am
sure that Government would take care
of it,
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The hon. friends on the other
side who are now shouting and are
making a mockery of this House claim
that they always take up the cause of
agriculture. But today when this very
important subject is under discussion
in the supreme body of this country,
look at them, what are they doing,
what is thcir response to the agricul-
tural problems of this country. They
have thrown away their responsibility
to the winds, and all the- love they
claim to have for the agriculturists and
about which they shout from house-
tops is only superficial. It is quite
evident from today’s gesture; they are
not allowing discusion on this very
important subject. 1 would wish that
better secnses  prevail upon them and
they behave with a little responsibility.
If thoy do not do it, then T would say,
in all humility, that they are not show-
ing any responsibility whatsoever and
they are ‘throwing awayall the norms
to the winds.

Mr. Deputy-Speaker, Sir, in the
sphere of agriculiural production, our
achievements are great no doubt, but
cvery year we apprehend as to what
would be our fate next year. There are
vast areas with arid zoncs. I have secn
the people during times of famine and
drought. Their miseries are intolerable
and unspcakable. I have scen the
farmers digging the earth for their
livelihood. To ameliorate their con-
ditions, I once again repeat that all the
rivers must be tapped. We are facing
the problem of drinking water even.
The sub-soil water is going down and
down, and if we do not tap the natural
resources of water, I am afraid, the
country that we want to make, a
flourishing country in the sphere of
agriculture and a self-sustaining
economy, would rcmain only a dream
far away from being a reality,

Sir, in our 20-Point Programme,
our Primc¢ Minister Shrimati lndira
Gandhi has given emphuasis on develop-
ment and production of pulses. It is
the staple food for the poor man. It
prevents malnutrition and brings health
to the poor man. We have promised
health to every one by 2,000 A.D. If
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hutritional food is not made available
in udcquate quantities and at reaso-
nable prices, T am afraid that this
object which we want to achieve will
not be achicved. In Gujarat there is an
Agricultural University in Dhantiwada.
But I am constrained to submit that
the progress of this University is still
hampercd and it is not coming up to
the expectations. I would request the
hon. Minister that th: ICAR should
be asked to give more assistance to it
and at least the development cnvisaged
in the Master Plan should be accom-
plished within five or six years.

To-day we spcak about unemploy-
ment. The  greatest sector where
sufficient employment avenues could
be opened for our youth is the agri-
cultural sphere and, thercfore, taking
into account the totality of agriculture
and its role in the dcvelopment of this
country, I am sure nobody would deny
that it has got a pivotal role to play.
We take pride of our Jawans and
Kisans. For Jawans, I am every happpy,
the Government is most concerned and
all types of facilitics and welfare pro-
grammes for their benefit are being
chalked out and implemented. But, to
sustain them, the second line of
defence is the agriculturist of this
country. To-day the cost of inputs is
rising alarmingly. One would wish
that prices of agricultural products
should be reasonable but one would
also wish that in that case the cost of
inputs also should be reasonable.

We have made tremendous pro-
gress in the sphere of oil production.
To-day diesel and crude-oil, if we can
prodive them to the agriculturists at
cheaper rates, I am sure it would go a
long way in helping agricultural pro-
duction and relicving the farmers from
financial strains. Of course, the
mammoth electrification programmes
and cnergisation of enough wells s
undertaken but undeniably it can be
stated that elcctricity is very erratic
in this country. Thc farmer is not sure
for how much time he will get power
for his agricultural purposes. There-
fore, he has to fall back on diesel
and crude oil pump sets. For his
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tractors and other implements he needs
diescl. Therefore, I would suggest
that some concession in the sphere of
diese] and crud: oil should be given.

In the sphere of fertiliser, I am
very happy to say, the Government is
aware of the problem. But still I
would say that more fertilisers at
cheaper costs should be provided to
the farmers along with good  seeds.
Also I would wish that since agriculture
is prone to suffcr from the vagaries of
weather, insurance of agricultural
production is u must to make it modern
which we all talk about.

Lastly T would submit that we
have madc a break-through in the
sphere  of production of wheat and
rice. But because of the fact that a
large number of textile mills are sick,
the consumption of yarn and produc-
tion of cloth has dwindled and it has
affected the production of cotton
which is the prime cash crop of the
farmers. I  would wish that in this
spherc Government pay more attention
and see to it that the farmcers get
remunerative prices  for their cash
crops like cotton, castor oil seeds, etc.

I wanted to speak more and deal
with matters relating to figures of
production and various othcr aspects
on these Demands but, I am sorry the
learned friends opposite standing and
shouting as if they are shouting in the
streets are hampering a very vital
discussion on the subject.

Therefore I once again, while insis-
ting that the waler resources should
be tapped and more encouragement

 should be given to the farmers, support

the demands for grants.

st qfg wrg da (F1IAT)
STETE HERA, FIY AT FT qiwT
qT § 79 fq=rT 937 F qHE @AT
HTEaT § 1 FIT & §T T gH AT~
fagz gu &)1 T%F AT arren-
faspzar earg 98 g1 W) aF gnry
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gfg v fagm wgd 97 fade g

Ffg ¥ a7 § arq-fasgtT 7 & fag

3t fa=rs &1 7 agrar g ) fase

F1 gfte & oreft qF g A A4 afqma

FY § Suafsy & FET P 1 Ve

Fg7 & famion F1 74 1965 & g1

¥ fagr war gr | sy, i afg &

19 @rar arl 70 TS ' W 8§

1970 ¥ &Y FI1W 1 ATIT | TA TG

% ug aeg A F faafor ¥ &g 1T

T IR I ST AT 7w, IAR!

ofg @@ g% figdx =z ast &

e AgT &1 fanfo T a7

afs & ww wwreg ) fau® Fror ag

Foeaw fer & 9g= af g &7 oM

Frufor &1 &9 9«0 TgTg | 9979 T

feetm ®ar 1 fAwior I 1985 & T4

g G FH & A ST FIHITA

drer fAar & | &% FIFRTT T USTTA1T

gerT F1 =t FAe #r faRy
gerIar 3FT I AW A1 afq agrg

& | TITEATA FIR1T T 977 fage FATA

T U gA SR A G fag

GITCHT FIIT AT G &, 47 JTAT

gaTs & fqmar w@zfs & fag &g

geETT @gart g 1% fawy ggraar

qE0g FAT 'CEHF ®T H 7 aifs

1984-85 W fage ATAT 1T ATTHT

ST FT AISAT KT F1T gra 7 fear

ST g i @ IMaEamEr g7 A

faars &1 F19 09 1 §% I

qg7 & grar ggans faor W faarg &

faq 9Tt gET TAT | SHI GFIT
areRT oo & e A & gra

TEXT YT J& TG A WFAT §

IEF! T T A AT FT AR

far smar  wifge ox fe=nd & fag
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Ao 9 & gy & fag gy @
FrguT AT JgENT HF F qgAI
TR |

Ar5o {T70 Ero Yo A T
FOg 7f7ard # war AFAT A AN
[@T & FITTITATE | AT wiv g B
gragt AFar & gy ada gfqr
1 afenfag fFar srar =fgg o
ATSo0 HT%o0 Tro & FTX H FUAATZIE
g% grer S we fear rar g oag
feaiat #1 @wa a3 & faaar g
fagg ST agt qary g1dT § 1 g4-
faw @wg 9 gas1 =W fgar JUAT
Trfga |

qATT AT ETITINGT TFE, 1966
F HFATT ST 2T qFF TAAT-TTG-
sgrg H warfaa fey wxr & gawr
GATAT WIGEST (8 AATHT AT 1)
fear strar =rfge | aveg ot a7 &=
FFg WIF, TITAATT 1T gfed # g
¥ 219 g3 AT FE e mw &, erqy
&7 AT 47T & 8T 999 Wragr
sATH fAgAr 18 & sreqva 3 & fau
AT FIHIT T TATT ST, 510
a1 qF I ¥ 9F9 4T LRI X
frasan @ & faas @rew fagrd &7
TIAT UTTATT FT ST STT9FIT gray
g A8 fawanr g foed wad aafg g
SraY € | 9% fawrg &) qrsrAar g e
fagra &1 oF T | "n fawrg
FEAFA &F arana WrearaT fored} &
faa, faad 1) fa&r rsteqm &, 4
faer gfeaor &, 3 fa& gowa &
AN fgame sww el Frodi &
qagrE FIHA ATATE, I A7 50
FUE TTY F731T TIFTT I AT 5
FUF T ST FIHTA a7 Frg e
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fom &, o7 Fr werd) @t § faad
fewrera &7 &=, g &1 &rfsrfr,
IER UIW FT TEATA, AT FT A
e qfegm ¥ wETesz, FAREE HIT
¥ Y §, F AU 560 FOT TIT FT

MTAT § J1TATT 2 |

78w HF qga o 15 feweay
&) fpar ot 9F T 9T o guea
ITH ST CETT ATAT AT, ST HHT 14
fegeaT, g3 F1 ATAAT WAT ST 7 39
qra #y @zfaag #+ #mar ar fF
Waeqret &7 TTOEIST G & FAFE
AT SrAr =ifg,  9E SR A8
Ffzar FifgT #Y 0 fF 92 gadia
MFAT FT gAFT F FIPT T AT

gg w@Eg fEar agr @ asar ¥

feezYemeg 2¥ | w7 faaaa & fr g&@
v 1984-85 & 90 TIHE YA HIX
10 T<&e A S 9gTeY Al & foa
faerqr 2, 92 STaUT FTAT AMEQ
AT zg g 100 FUT TIA &1 qT4-
gqra frar strar =rfEe st R 74l
gty AT ¥ gaw fay 700 T
FTF FT WU fEAT AET AR
grYor famrg fawrT &1 o g9 F1-
FH 0 g W aar Fifgg |

TATEATT T AT &F ITEATT
1966 ¥ HIZT TATH AT, TF FEAT
qig & a3 # ag g gt o1 P oFaar
¥ oare T BAAT gIA 4 9gA-9g
IEGETFT qEN AT & GST
faer w7, fasrmr & faug & 91 ag
qTHY FrSHE AT TR Faar & faars
¥ fero fasrarr | z@® amr o oY 9%
AT GIHTT T AT=GAT qEY &7 §

Beftd gORIY qAUT W@ 9.
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gar9 ore fF 97 it w1 afveram
frar s |

THEY FITT, AT TG {IR,
TEIET HITT & qTL A AACATT g3-
FIT AT TEFYIT TIFIT &F T
Az gwatar gar ar fF ar st
fasrely &1 g@m QY strg awEs
fear w13, oweg weqwdw & frarm
gFS! BT Ai IATHT MaEr IR F9-
fz ufear sareT O g & gy
F1 FAT FL IZ & | FF 1T GIHIT
AEqYSW TLFHIT 7 979 TAFT IF
e &1 Fraffead w70 |

Hrso ATTo Fo M§AT forerd
(T BB gty mwAr § 3z
AT gfard 1 a7 ¥@r Y
TIET FIF FT FITAT §, ITFT 9fT-
oA AR qTE ¥ 8 T, 97y
TSTHAFT  aF1 T @9 A7 q4-
S F7 fr a0g 93T T 3T F F1007
fagmat W sraeqia & | Tod1aFa dF
FHT 9% T g9 FT AT FqqW
F1 91 fgear aqafwa arfaq, £
sifaat & FATIT T Fv A,
TEHT q1adiT giar =gy | srrdo
ATTo Elo & FANT AT THIA AT
gifgaa waT v fewifaar  Ead
gfear & fau &1 @5 2, g Iugaq
A8 21 3¢ ufear # dedy & fag
50 9T F SIHIT FT AT ATIITF
giar & 9%g e Y Aifaee
GITAT 4T SRFTAT {50 ATTo
o & weadd A1 TS & 99H
75 argr wifqad ®HT AT 150
91 T WA F fAae fFHar sirar
aifgd fogy f& ad«y =1 @r &



435 D.G. (Genl),
’84-’85-Min of Agrl.-Min
of R.D. & Min of Irrgn.

ame ¥ o@gr faora faar o oad
T g § FR 1T GIFTT AT ST
g ¥ g g =Tifer o
ga garg fag § SFr geEt gidl
g1 AR fEamt 7 esy AN,
Tgrafa® @ra (17 sgfas aFArel
FT ITAVT FI&F FIT FT ITHTIA FTAT
g1 g4 &g ara Fr gur g T aq
¥ garwr faT FEr g tav g W
Ffg Seared 9T MR W g fawE
FY AT Fgar g | fadalx g3 gH
T AT 9T JX AT E fF agh &
frafor #1 afg & 3t @ sig o
s famio & arede w7 g7 fear
S1C | gd fawng g 5 gw 59 21
TE@ F gU FAA AT Aq¥g &
TLFHT FIA | SATT gATIT W s
FUIIE | 2qH 1§ wF A9 % f
Afwdr gfzr aidt & Jge ¥ qw
AT wafq w11, IW FWEE gar
AT afay faEt | e erramaFaT
3T 17 71 ¢ f5 wsz & fRafo ez
Usg F1 qafa & fag g7 @3 uAye
BIFT F FT |

ot T @R afawr (TazaaT)
SqTEge wEgRy, § Ffy  wATAT,
grate faFrg garaa el fgard
AT FY AW HT GHIT FIIT E
AT QT qer F FAAr-gearat w1
NI 0T FIJ1 g |

Foe § & 97 W Y 9T,
srady gfrawr wree, o fg 9193
¥ grafrga afexay o< afawifat
F q9rE a1 ARAT § fF 3@ AW
114 FAT T Tewr G27 AT § | TOF
fau wgi ofy garqg aurg &1 917

% agi gaR argfeczw o AU F
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A AT HTH 97 FIEAR ITH
fram agrd & qm &, faedia 78
TAEATEL FT ATTTHT HIT FIHT TIA
&1 o1 aret fafwea gfaamei & s
9T ®T Fa Ieq1zT § afg a7 § 1
TF N7 guA Ffy F a7 ¥ 9598
| 1§ 17 gHA AT BIATEAT
FT FETEA a1 & 17 fwarat &
qrE, & 19 1T FITATAF 91T
SO FIT § | THIfAT AR IW
¥ 114 F713 29 &7 &7 Ieqreq
gar &, foad game gw #1 fav F'=w
gt & | 1 frmrat & fgwradt awa
Jrer @7 T AETATT  qH1 H o
T8 o TR g | zaw fuu fEara s
FH1 AR FE FIX 1§ g qvg &
STATIT. FT 78 &, a0 ITF! FTAT FUT
AR T |

g1 araror fawra & FrasA
T A FT TAET AT IGT F FIT
S & AFA AFAACEAT qA @
& @7 BH 97 @Eq qF TFAYT W
WE T AU H go Ftwar @)
gaer &, afra gad 71 geeg Aad &
fr afest ate arrfearfaa &) s9¢
Sz 71 fear ¥ 297 sty ag W@ E

Ffa #4197 7 ITAIT  agT4 &
fao fwarat =1 s gfaarg & &,
9% fau zq IF ggrd A7 AT § |
Ffy g1 7 fopgmy  #1 If=g 9w
SFT ITX AATGT F1 F AT ISTAT § |
qg srar g f& Ty Fmr av " oY
sfy gara, aro fasrg gaeg
AT faare 47T HT THIT Q&QAT
¥ FH FIT Wh 1 gaa faard i
WEd F Y ST 20 AT FEAFA
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F UEY qIsE F ®] F Y@ g | AT
FY JA FT gEeAQT gl IR W
& fag gy faard &r &1 @57 w@r
qT, 9% g7 T T TG § |

aa fadeq Faw ag A g 5
IOT FaIW & ez @rg T A faar
fastfqe & sga @1 faak TI970Q
g 9t gf & d& FAgC fqaAn
gfisar, g fare gisarn J&aq
FHET TTEANT, FJOEIT qfATSHAT,
wreEr &9 afeEsAar  #JiX 36
afegat & swrz ufzar &1 T FT
FISTAT, T T AFATE T TG HT AT
! § | waegey faard g & A
B ar TEI R AU KNG gIETT A
gaiig g f5 zaw fau gq Ioeesy
FT F7 zAwr vE fafesg gag &
gL G FIUC  FFE G297 AIHIT
ggrgdl #1 FHY FY FTE T 3T TIA-
e F1 77 AL FT AT T/

U H TIHTT T 6 IF17 & faqry
gfar gifaq fag § —oF  qar ar=r
afear, s arg & wwifag glear,
fesit ufear, zrzaa afvar sk Fieew
ufzar | T ¥ g IIT gREAIT g
F79% fasiqy & A7qT AT § | W
faq o dYo Wo Tlo & 3T T
sar® gzt fg wu & g% g wifaa
FTH IgF Frad geqrfaa FrsrAl
FY I FIA FT ATRA F¥F FIHIT
g3w IFX F1 T A g9 fog
qrgyas gATfa J ITAH FUC |

# $w AT W AT AT TIEAT

g urEtor faFTe & wracd 7 gy
CHEY S A AT A TIGUT &1 §
fo gad oo &5 a0l a0 AT 977
FEAT &, TG IANT qfE@a  wFAN
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g fas wgr & ot wrgi ggamw fas
WY T@T & ITH WeaTH(T AT AGT ST
forrag & | gra-grg & ag W FEAT
AT % ATT0 ATT0 STo & eI q
AT T g2 T@T § ag gfear fem
FT & AT ITH 09 FATAIT F7 AT
ggan o sfasifeat grar 98 Ay
g7 7E far o1 @1 & Faw g fawl
F1 BIT FT | FAAT I FTTHAT &
Fa< fa¥ra wq & sar7 frar strg ol
frserdY @t o179 |

T FEwa gaa fag § aga
) TreH GIFIT IAFI I AF FT Q)
g1 samgw & fag aftaw dwre w1y
TIFTT AT FFfAeet & g19 7 §, o
Tto UFo & FIA H &, 98 HaA 14
sfama ggufo #1 @ 71 < &
AT 7= gATIT AFTITAF TL-FTTTH
F1I1 & A7 @Y & | SG-TET 5T &1
GIFIT & 21 T T FAFAT T &7
TET ] T§ & AT AT FAGT FI Fo
X & fau qq7 0% w709 F
WE | &F agg & IR A193-
grgE FqT ATEAT § | H faw @i St
& Ain war g fr fwatr o ofcfeafy
4 sy fadra ggurad g qar @
§ IAFT FTATHT T &Y T |

At &1 faT gaa 7 frget £
gaearadt 97 F9T FIA AT ITH
fazieer & fag gara 37 & fag gr
933 99 3@ & {5 37 a9 -gaeqr
9 frarEl & FEET F@ Ty
faqelt ga M7 worar 7471 @ £ A
frarai & fgal &1 arg @37 & &
FEr 2 wE mu fug Trargfs
¥ A fFarEl &7 quEdAr g3 &
afgare g «gmT FET §, Iadk
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Fazrgeor § 3991 #1% ®fF A E |
Y Fgw ATA(AF AT AT ITEI B
gic Frarl &1 gAE  FIAT AR
g

1o U e g1 Ay H
gz wf | #fra g% =g dfEy, T g9
w &, sfiar Fv oA agi g1 Aq
S TrAAfaa qW gIeg FIW F AU
fraiar O1F T 72 & | AR ATHFT
gfagraasre ol n1% qE0 FLT |

MR. DEPUTY-SPEAKER : Mr.
Panika, you can resume after lunch.
The House now stands adjourned for
lunch, to meet again at 2 p.m.

13. hrs.

The Lok Sabha adjourned  for
lunch, till Fourteen of the Clock.

The Lok Sabha re-assembled after
Lunch at four minutes past
Fourteen of the Clock.

[MR. DEPUTY-SPEAKER in the Chair]

RE DEATH OF SHRI V.N.
TEWARY, M.P. (RAJYA SABHA)

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South) : Wc are
SOITY:-xees (Interruptions)

MR. DEPUTY-SPEAKER : I will
give a patient hearing if one member
speaks at a time.

(Interruptions)

MR. DEPUTY-SPEAKER : I will
give you a patient bearing if one
member speaks at a time.

(Intertuptions)

MR. DEPUTY-SPEAKEBR : I am
prepared to listen.

(Interruptions)
SHRI SATYASADHAN
CHAKRABORTY : You will agree
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with me, Sir, something unprecedented
happened today.

MR. DEPUTY-SPEAKER : Yes,
Mr. Satish Agarwal ?

SHRI SATISH AGARWAL (Jai-
pur) : Plcasc allow the Party leaders
to make submissions to you on:z by
onc.

MR. DEPUTY-SPEAKER : T am
prepared. Onec by one if they make
submissions. I amn prepared to listen.
Who is making the statement first ?
Shall I start from here ? All of you
please sit down.

(Interruptions)

MR. DEPUTY-SPEAKER : I will
call one member at a time. Now, first

CPI (M). You should not takc rmuch
time.

SHRL SATYASADHAN CHAKRA-
BORTY : Today, you will agree with
me, that something unprecedented
happened. A murder of a  sitting
Mcmber of Parliament took place. We
wanted an assurance from the Govern-
ment that thcey would take steps and
also we wanted that the House should
be adjourned as a mark of respcct to
the Mcmber of Parliament. Sir, it is
very unfortunate that the ruling party
did not agree to it, That is
wanted to

why we
rcgister our protcst.

(Interruptions)

"THE MINISTER OF PARLIA-
MENTARY AFFAIRS, SPORTS AND
WORKS AND HOUSING (SHRI
BUTA SINGH) : He is not making
a statement of facts.

MR. DEPUTY-SPEAKER : Mr.
Satyasadhan Chakroborty, if you want
to narratc everything, you narrate the
entire thing that took place for four
hours in the Housc. Why do you stop

at that ? Then what happened ? Go
on.

DR. SUBRAMANIAM SWAMY
(Bombay North-East) :

What are you
doing ?



